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(c) the amount of loan given for the 
Water Supply Project of Bombay and the 
actual receipt from the World Ban k ? 

THE MINISTFR OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANAR .. 
DHANA POOJARY) : (a) to (c). A state-
ment is laid on the table of the House. 

Statement 

(a) and (b). Government of India have 
a well defined arrangement for transfer of 
resources from the Centre to States. The 
Finance Commission determines the norms 
of devolution of funds from Central tax rece-

(c) 
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ipts to state revenue every five year. The 
developmental plans of the States which 
include all externally aided projects are assis-
ted through central assistance the bulk of 
which is distributed on t"te basis of what is 
generally described as the revised Gadgil 
formula. In determining the total resources 
for the country's plan, foreign assistance re-
ceived is taken into account. The central 
assistance distributed to States therefore 
already takes into account the to~al foreign 
aid received. Consequently, the Central 
Assistance to any foreign aided project is 
more than what is re.flectcd through the 70 
per cent additional central assistance on 
account of externaJly aided projects. 

Name of the Project Total credi t 
amount 

Amount 
disbursed 
till 28.2.85 
S million 

Additionali ty 
released by 
GOI to Govt. 
of Maharashtra 
till 31.3.85 

First Bombay Water 
Supply & Sewerage 
Project-Credit 
No. 390-IN 

Second Bombay Water 
Supply & Sewerage 
Project-Credit 
No. 842-IN 

$ million 

55.00 

196.00 

Study Conducted by NABARD Regarding 
Assistance under IRDP 

*622. SHRI K. RAMAMURTHY 
Will the Minister of FINANCE be pleased to 
state: 

(a) whether a study conducted by the 
National Bank for Agriculture and Rural 
Development has revealed that as much as 
20% of the assistance under the Integrated 
Rural Development Programme is not reach· 
ing the target families jn rural areas; and 

(b) if so, the principal recommendations 
contained in this study and the action being 
taken thereon ? 

Rs. crOfes 

55.00 32.735 

65.959 52.767 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY) ; (a) and (b). A state-
ment is laid on the Table of the House. 

Statement 

(a) and (b). The study conducted by the 
National .Bank for Agriculture and Rural 
Development has revealed that out of the 
families assisted, nearly 15% were not below 
the poverty line and, thus, were not qualified 
to be included in the target group for assis-
tance under Integrated Rural Development 
Programme. The principal recommendations 
contained in the study report are as follows: 

(1) The targets for each block should 
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be fixed taking into account the 
resource potential. the infrastruc-
ture available and incidence of 
poverty; 

(2) In the selection of investment acti-
vities due consideration should be 
given to the skills and capabilities 
of the beneficiaries and their 
preferences; 

(3) The duster approac'h should be such 
so that both spatial and functional 
requirements are met; 

(4) The banks and district rural deve-
lopment agencies should impress 
upon the beneficiaries the need for 
adhering to technical specifications; 

(5) The development of infrastructure 
may be given greater attention to 
support the large programme of 
investment envisaged under the 
Integrated Rural Development 
Programme. 

2. The findings of the study were con-
sidered by the Board of 0 irectors of 
National Bank for Agriculture and Rural 
Development and the concerned authority 
was advised to rectify the shortcomings 
brought out in the study report. 

Task Force set up to Monitor Coal 
Supplies to Thermal Power Stations 

*623. SHRI B V. DESAI: Will the 
Minister of STEEL, MINES AND COAL be 
pleased to state: 

(a) whether a Task Force comprising of 
senior representatives from Railway Board, 
Departments of Power and Coal has been set 
up to monitor coal supplies to all the thermal 
power stations; 

(b) if so, the other functions 'this Task 
Force will perform; 

(c) the main decisions taken by this 
Task Force; and 

(d) the extent to which the setting up of 
tbis Task Force has helped in the $uppJy of 
coal to aU the thermal power stations ? 

THE MINISTER OF STEEL, MINES 
AND COAL (SHR} VASANT SATHE) : (a) 
Yest Sir. It was decided in the meeting held 
in the Department of Coal on 30.3.85 that 
a Task Force would be set up to review coal 
supplies to Power Stations. 

(b) to (d). The Task Force has been 
reviewing coal supplies to Power Stations so 
that any problems can be tackled on urgent 
basis. There has generally, been improve-
ment in the coal supplies to Power Stations 
with low stocks, since the Task Force was 
set up. 

Export Quota for Cott~D from 
Andhra Pradesh 

*624. SHRI M. SUBBA REDDY: Will 
the Minister of SUPPLY AND TEXTILES 
be plea.sed to state : 

(a) whether in order to overcome the 
distress sale of cotton by farmers of Andhra 
Pradesh, Government propose to apportion 
export quota of cotton from Andhra Pradesh; 
and 

(b) if so, the details thereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SUPPLY AND TEXTILES 
(SHRI CHANDRA SHEKHAR SINGH): 
(a) and (b). There is no information regard-
ing distress sale of cotton by farmers of 
Andhra Pradesh. Effective price support is 
extended by Cotton Corporation of India. 

Besides the price support operation, the 
Cotton Corporation of India also makes 
commercial purchases in Andhra Pradesh for 
domestic consumption as also for export. 
Out of the assessed surplus of long and extra 
long staple cotton, the Cl)-operative Market-
ing Federation of Andhra Pradcsd has been 
allotted 10,000 bales for export. 

Ad-Hoc Licences Issued for Import of 
Dry Fruits to N.C.C.F. 

*625. SHRJ K. P. UNNIKRISHNAN 
Will the Minister of COMMERCE be pleased 
to state: 

(a) whether ad-hoc import licences 
were issued to Mis National Cooperative 


